CURRENT STATISTICS

No. 17: State Co-operative Banks Maintaining Accounts with the Reserve Bank of India

(X Billion)
Item Last Reporting Friday (in case of March)/Last Friday/
Reporting Friday
2012-13 2012 2013
Aug. 31 Jul. 26 Aug. 9 Aug. 23 Aug. 30
1 2 3 4 5 6
Number of Reporting Banks 31 31 31 31 31 31
1 Aggregate Deposits (2.1.1.2+2.2.1.2) 356.5 339.6 374.7 372.7 371.9 373.9
2 Demand and Time Liabilities
2.1 Demand Liabilities 1272 118.6 127.1 130.1 1314 129.9
2.1.1 Deposits
2.1.1.1 Inter-Bank 25.0 17.1 17.4 18.4 18.8 16.3
2.1.1.2 Others 70.1 713 74.5 74.9 74.1 74.8
2.1.2 Borrowings from Banks 10.2 8.9 12.3 12.8 15.6 9.4
2.1.3 Other Demand Liabilities 21.8 21.3 229 23.9 22.9 29.4
2.2 Time Liabilities 802.5 748.1 828.6 8259 823.5 8243
2.2.1 Deposits
2.2.1.1 Inter-Bank 507.0 469.7 520.8 520.0 5153 516.4
2.2.1.2 Others 286.4 268.3 300.2 297.8 297.8 299.1
2.2.2 Borrowings from Banks 0.5 3.0 - - 1.7 -
2.2.3 Other Time Liabilities 8.6 7.1 7.7 8.1 8.7 8.8
3 Borrowing from Reserve Bank - - 0.3 - - -
4 Borrowings from a notified bank / State Government 319.3 296.9 341.8 359.1 360.4 358.6
4.1 Demand 132.1 128.0 129.2 143.7 145.4 143.4
4.2 Time 187.2 169.0 212.6 2154 215.0 2153
5 Cash in Hand and Balances with Reserve Bank 442 415 35.0 36.3 359 36.6
5.1 Cash in Hand 2.1 2.2 2.3 2.0 2.2 2.2
5.2 Balance with Reserve Bank 42.1 39.3 32.8 34.2 33.7 34.4
6 Balances with Other Banks in Current Account 7.0 52 6.3 6.2 7.0 6.3
7 Investments in Government Securities 269.3 257.0 272.0 281.0 286.0 287.3
8 Money at Call and Short Notice 156.2 137.0 154.4 144.4 142.4 142.0
9 Bank Credit (10.1+11) 365.0 335.0 388.3 386.1 391.1 390.7
10 Advances
10.1 Loans, Cash-Credits and Overdrafts 364.9 334.8 388.1 385.9 391.0 390.6
10.2 Due from Banks 570.8 518.1 617.3 6252 631.5 633.2
11 Bills Purchased and Discounted 0.1 0.1 0.1 0.2 0.1 0.1
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